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FORM A
PUBLIC ANNOUNCEMENT
{Under Rpguinfon B of the Insssyency and Bankrupicy Bowrd of Inda

eaohncy Aesoition Protess e Comannts Parscns) Hogulabons, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
PRIDE HOTELS LIMITED

RELEVANT PARTICULARS

1 imnedm-p:mtam:t | PRIDE HOTELS LIMITED

2 Date of mesrpoation of OFponans datior _Dhﬂ.’é‘dﬂm

3. | Authority undes which comporate deblor s | RoG-Del
W’w 1 ) )

4. | Comporata domsy Mo | Lm'ba::lLatﬂ,l USSa000L vasIPLC21 578
| Mdeniffication Mo, of comporate detor

5. | Address oi the regestend ofoe and [ Asset 5, Hospaalty Desiricl, Delt Asmcty,
principal office (i amy) of copormte deblor | Indin Giandhe imemational Arpoi,
| | M Ot 110037
& | mschvency commeancament dale in respedt | Dato of Order s 24082002
umm demmmmm‘ﬂm
7. | Estimatnd dte of cosun of msohancy T
| MESOGON ProCess |
B | Mame and regsiration numiber of the Prasaan Mavin Fumar Sinha

msolvency professional aoing as inlenm IBBLTPA-O0E PO 1 57 2021-2002/1 38971
9. | Address and e-mad of the ntesim msoléion | F-2428 Third Floos, Mangal Baesar, AP Public
rofessonal S regeshend wih e Bosd Sd-wmnumEmmwm1rm

L0

10, Ackdriess and el i b used for HFELHQ#L&H—#D&&DMM-}
Coresphadancs wilh the menm msolbon | Asal Al Road, Delhi 110002
professional el i-pridehoisecepd S gmal com

11! Last date Jor submission of diasms -W o ) o

12| Caassas of crediiors, 1 any, under clawse by | 1,
 of sLib-sacton (BA) of saction 21,
RACESro Dy B il nSokubon

13, Marmes of Inschvency Prolessonals 1, Sanjay Gugxa,
icendfnd 1o acd as Authornised 1B P00 P MDD - 00N 201 7- 1810354
Aapresentative of oediiors ina class
(Three names for each class) .

14 @) Redevant Foms and Wik ik M esead Dbl o n o aomices
) Detsls of acthonzed representatives: | Phywsical Address: As given in Column 10 above
are avalabie al

Motica is hersby ghen that the Mabonal Company Law Tnbunal, Mew Dethi Banch has
ordered the commencament of a corporate insohency resolution process of the PRIDE
HOTELS LIMITED on 24/08/2022 (email copy of ardér recaived on 25/08/2022)

Thar crédions of PRIDE HOTELS LIMITED, ana haretny callisd upon 10 sulbbmil thier clamswith
proal on of betora DB/0%V2022 ta the mtenm réescdubion prolessional al the addoess
manticned agairst entry Ne. 10

Thia indncial credibars shal submil theer clams with proof by electionss moans only. All other
craditars may submd e claims with proof in person, by post or by slectronic maans.

A financial creditor belonging to a8 class. as listed againgl the entry No. 12, shall indicale is
choice of authonzed representative from among the three insolvency professionals listed
against entry Moo 13 to act as authosized represeniative of the class [specily class] in Form
CA.

Submissaon of false o misleading proofs of claim shali atiract penaltes.

Mameaand Sigrature of Infenm Resolution Prolessional:

sdi-

PRASSAN NAVIN KUMAR SINHA
Date ;:  26/08/2022 Interim Resolution Professional
Flace : New Deéhi 1BBI/IPA-002/1P-H01187/2021-2022/13971

AFA valld uplo 14/02/2023
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